
HIGH COURT OF JAMMU AND KASHMIR
(office of the o"_?:lr:r Generat at Srinagar)

To

The Principal,
District & Sessions Judge,
4U p44.

S ir,

r am desired to request you to furnish the forowing
information of your court and other courts of your District:-

(L)Average time tar<en in deciding sessions triar cases.
(2) Number of Uncler-trial prisoners in Magisterial Courts with

the period for which they have been in custody and the
reasons therefor.

The information nray be furnished within a period of one
week from today by Tele-FAX No. 0194_2506639.

The motter may be treated as most urgent.

ruo, 1rl g ?_ t t/sb
Copy to:-

. t , RegistrarGeneral
oated: ">(/o? 

f -x 
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\r/,^charge 
Nrc for uproading the same on the High court website. 

[*UCW
Registrar Gerldral

rvo: / ??-)llW Dated: L6 lrJfL/a
Subject: lnformJtion regarding Cases

Yourq faithfully,
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